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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A. No. 937/94. Dt. of Dacision : 4-8-1994.

fMr. V. Kamagyara Rao . s Applicant.

Us

Divisi anal Railway Manager (Personnel)
SC Rly, Guntakal, , ++ Respondent.

22

Counsel for the Applicant = : Fr. G.ﬁ.Subba Rao

Counael for the Respondantﬁ :+ Mr. N.R.Devaraj, Sr.CGSC,.

CORAM ¢

THE HON'BLE SHRI JUSTICE V. NEELADRI RAD : VICE CHAIRMAN
THE HON'GLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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0A.937/94

Judgement

( As per Hon. Mr. Justice V. Neeladri Rao, Vice Chairman)

Heard Sri G.V. Subba Rao, learned counsel for the
applicant and Sri N.,R. Devaraj, learned counsei for the
resp ondent:, | |
2. -This OA was filed praying for a'directidn to the
respondents to allot him & Railway Juarters at Guntakal,
in uieﬁ of the fact that his transfer to Guntékal Division |
ié alongwith the post afid as he was allotted quarters
when the said poat was at Guntupalli Division, The
applicant made & representation (page 7 of the material
papers) dated 18-5-1993 praying for allotment of quarters
at Guntakal,

3. It isg stated for the applicant that a number of
quarteré at Guntakal ars still remained unoccupied, It

is further stated that it is a case of transfer along-
with the post from oné division to another division and
tha:ﬁﬁﬁiiﬁéﬁt, the incﬁmbent of the post i.e, the appli-
cant was transferred alongwith the post from one divi-
sion tg another, it is & transfér ég:édmﬂnistrative
grounds and as in v;eu of the said transfer, he was forced
to vacate the quarters at Guntupalli, therplace at which

thiésaid pest was there, he is entitled to the allotment

of guarters at Guntakal on priority basis,
4, In the circumstances, 1t 13 JOST wno provpes—wo—

dispuseq of this DA with a direction to the respondent |
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to dispose the application dated 18-5-1993 of the
applicant by 15-9-1994,

5. O0A is ordered accordingly at the admission stage
itself, No cnsts;\ : | PR

(R. Rangarajan) (V. Neeladri Rao)
Member (Admn.,) Vice Chairman

pri
Dy, Registrar(Judl)

Dated : August 4, 94
Dictated in 0Open Court

Copy tot=

1, Givisional Railway Manager({Personnel),
South Central Railways, Guntakal,

2. One copy to Mr,G,V,3ubba Rao,Aoncate, CAT.Hyderabad,

BK One cowpy to Mr,W,R,Devaraj,Sr.CG3C,C AT, Hyderabad.
4, One copy to Library,CAT,Hyd,

5, ‘One gpare,
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Pismisskg

Disposed of with direction s,<i4. ﬁké;ﬂm
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